A ANGH NAG . gt
_-)/f [ VAVEK KotpR Son of/Il/o —UPENDLQS'N&H aged T} years, belonging

. Declaration of Assets Liabilities

2035-26
Years 20233

to DBRIE‘.;\IﬁP\VlDHBN RO Service  an presently working  as
a'.ﬁ;ﬁlo'v.abllle., movable, bank balance, etc.) of myself spouse and dependents* :-
A. Details of movable assets

(Assets In joint name including the extent of Joint ownership will also have to be
given). ,

Description Self Spouse Dep.-1 Dep.-2 [ Dep.3

Name(s) | Name Name | Name

N

[ | 2000/~ | = =
DepositsI 1n Banks, '
Financia -

Institutions And 10000/ ‘ - . o 2
Non-Banking
Financial
Companies. 2y, -,
Bond
Debentures and -
hares in T = _ £i3 .

Companies -

Other financial =
instittlltéons, NSS, | POST 6FR1ILE
Postal Savings, & <
LIC Policies, etc. |- 2 000/ - — —

'}’er.\rla

Motor Vehicles

(Details of make ONR
[ Jewellery (give |~ e -
details of weight | 10 Gvem

and value) " et d i oy -

e il T

Other assets, such

as values of

claims/interests s e i

Note :- Value of Bonds/_shares/debeni_'ures as per the latest market value in Stock
Exchange in res])cct of listed companies and as per books in the case of non listed
companies should be given, .

* Dependents here means as person substantially dependent on the income f the
employee, -

B, Details of Tmmovable assects i ' _
[Note :- Properties of joint owners p indicating the extent of joint ownership will
also have to be indicated]. '

»

[ tere

- A give been below the details of the assets



SL Description
No.

Self Spouse
Name(s)

‘ Dep.-1
Name

Dep.-‘
3 N
Name

. Dep.-2
Name

(1) | Agriculture Tand
Location(s)
Survey number(s)
Extent (Total
measurement)
Current market
value

(i) | Non-Agricultural
Land .

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

- Current market
value

(1) | Buildings
(Commercial and
Residential)

- Location(s)

- Survey/door
Number(s)

- Extent (Total
measurement)

- Current market
value

(iv) | Houses
Apartments, etc.
- Location(s)
- Survey/Door
number(s) ‘
- Extent (Total
measurement)

- Current market
value

(v) | Others (suchas
interest in property)

(2) I give herein below the details of

institutions and Government dues :-

my liabilities / over dues to public financial

dealing with anianls: AF

SI. | Description Name & Address of Bank / | Amount outstan ing
No. _ Financial(s)/Department(s) | as on TETE e
"(a) | (i) Loans from Banks '
= 281 Y00 000/~
- ](ii) Loans from Financial e
Institutions e e
(1i1) Government Dues :-
(@) Dues to departments
dealing with Government e it
accommodation, 3
(b) Dues to departments :
dealing with supply of — —
0L e - - U,
(c) Dues to depariments — T




(d) Dues to departments _ RE:
dealing with telephones.
Ele) Dues to departments
ealing with Government :
transport (including aircraft | - S
and helicopters)
(D Other dues, if any —_—
(6) | (1) Income Tax including
surcharge [Also indicate the

assessment year up to HURAPSIE 1K Ry

which Income Tax Return
filed give also Permanent

Account Number (PAN)].
(1) Wealth Tax [Also : _
indicate the assessment year ' | : ‘
up to-which Wealth Tax S il
return filed].
(iii) Sales Tax [Only in case g
of property business]. —_
(iv) Property Tax ' — —
G Personal Details , '
| GPF/CPF/PRAN No. - - [T10I4YIN3INSY |
- (Gender - (M/F)
Date of Birth - [3] C)[ NEIFIEIEIES (DD/MM/YYY)
Class/Group - (A/BIC) ,
Cadre - DRIVER " |
Home District % MoTIHARTL | ' =y

I, hereby declare that the above details are true to the best of my

: knowlcdge and belief. ‘ 3
. ' ' Slgmture....@. .. s

Name of Employee :- VIV (‘_\( K\JV‘\&RS INoH
~ PPTNA Designation - HRIVEQ

Place Department - 31 AR VI PHAN SARHA

Date :- ’5/ 0% 202 %"

B T Ry e gy e et e s



